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(b ) if  to, w ill the position be clarl* 
fled?

The Prime Minister and Minister of 
E xtenal Affairs (Shri I m h u l i l
Nehru): (a ) Yes.

(b ) The adswer given on the 9th 
August, 1951, was intended to indicate 
the States which had tried to work 
oat estimates o f per capita income and 
the results thereof. The figures given 
in the statement laid on the Table of 
the House were in terms of "current” 
prices. They served to show the 
actual incomes of different states at 
the prices prevailing during the 
periods to which the estimates refer. 
They were not intended to show the 
trends of income at “constant” prices 
over time, in a particular State. The 
Chief Minister o f Uttar Pradesh, in 
the U.P. Vidhan Sabha on the 12th 
August, 1957, gave figures of per capita 
income of his State at “constant” 
prices. These were correct for that 
purpose. The Chief Minister did not 
question the figures given in the !Lok 
Sabha previously, which were in terms 
o f “current1 * prices.

A  statement showing the per capita 
income of U.P. at “current*’ as w ell 
aa “constant" prices, is placed on the 
TaMe o f the House [See Appendix IV, 
anoexure No. 63], Both these sets o f 
dgures were compiled and published 
feT the State Government. They 
nerve, however, different purposes.

It w ill be observed that at "const­
ant”  prices, the per capita income of 
Uttar Pradesh in 1M8-48 was 248*4 
and in 1964-55 it waa 276-7.

Industrial M M h  in Marathwada 
(Bombay)

•151*. Shri Pangarkar: W ill the
Minister of O taow rtt and U u t t jr  be 
pleased to state whether any Indus­
trial Estates are proposed to be estab­
lished in the live districts o f Marath­
wada (Bombay)?

(S M
Maaubhal Shah): Yes, Sir; one Xstate 
At Handed.

Canvery Valley Papa* MlUa U i ,  
Mysore

*151S. Shrt Siddtah: W ill the Minis­
ter of Commerce and Industry be
pleased to state:

(a ) whether Government are aware 
that the Cauvery Valley Paper M ills 
Ltd. in Mysore District is under com­
pulsory liquidation;

(b ) whether the Government of 
Mysore have represented to the Union 
Government to give financial assist­
ance to revive the mills; and

(c ) if so, the action taken in the 
matter?

The Deputy Minister o f Commerce 
and Industry (Shri Satiah Chandra):
(a ) Yes, Sir; this concern is under­
stood to be under liquidation.

(b ) and (c ). The Government of 
Mysore approached the Union Govern­
ment to provide financial asaistanoe to 
revive the Mills, but after considering 
all relevant factors, it was not found 
possible to accede to the request. 
However, an endeavour is being made 
to get a suitable industrialist interest­
ed in this concern.

Disarmament Snb-CommKtee

Shri D. C. Bhanaa:
Shri M. &. Krishna:
Shri Mahaaty:

*1114. Pandit M. B. Bhargava:
Shri Hariah Chandra 

M atter:
8hri Barn Barna:

W ill the P rtee Mhriater be pleased 
to state whether India in a written 
request had asked the Five-Power
Disarmament Sub-Committee to beer 
India's views on Disarmament?

The Deputy Minister e f External 
Affairs (Shrimati U k t t inl Menon):
Yes, Sir. The General Assembly 
passed a resolution about two years 
ago suggesting that the Disarmament 
Commission should consider various 
pkopoaala, inehidtng Oioaa mad* by
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ladia. Later, tha Government sent a 
latter to the Secret* ry-Qenaral at tha
United Nations offering to aatpraaa 
their views orally before the Com­
mission.

U.S-A. Muhine Tool Advisory 
Oronp

'Shrimati Tarkeshwari 
Stnha:

Shri Mahanty:
I Shri Blbhntt Mlstnm:

*1515. ̂  Shrl Raghunath Sftagfe:
Shri R. 8. Lai:
Shrl Ramakrisluia Reddy: 
Shri Rad ha. Ramaa:

W ill the Minister of Commerce and 
Industry be pleased to state:

(a ) whether Government have in­
vited a machine tool advisory group 
front the U .SA. to make a compre­
hensive survey o f the existing capa­
city and future requirements o f the 
Industry;

(b ) whether they have completed 
their work and submitted a report to 
Government;

(c ) if  so, the nature o f the recom ­
mendations made and the action pro­
posed to be taken thereon;

(d ) whether the proposal to estab­
lish a heavy machine tool works on 
the line* recommended by the British
Team of experts on heavy engineer­
ing has also been re-examined by the 
American experts; and

(e ) whether there is any possibility 
o f American capital participating in 
the development o f machine teal in­
dustry in the country?

The Minister o f Inrtasti j  (Shrl 
■anebhal 8hah): (a ) to (c ). Yea, Sir; 
Government invited a team of Machine 
Tool experts from the U.S-A., to 
advise Government on the develop­
ment o f the iiMjian Machine Tool In­
dustry, A fter completing their as­
signment, the Team le ft fo r the 
United States o f America. T tn ir 
Report is awaited. '

(d ) No, Sir.

(e ) Thera is food possibility a< 
American capital participating in the 
development o f the machine tool in­
dustry. However, it is too early to 
estimate anything tUl the report is 
submitted by the American Machine 
Tool Team.

Indo-Pskistan Trade Agreement

•1516. Pandit D. N. Ttwary: W ill 
the Minister o f Commerce and la  A u ­
try be pleased to state how far Pakis­
tan is implementing the Indo-Pakis­
tan Trade Agreement o f 1957?

The Minister of Industry (Shri 
Maaubhal Shah): I  hope the Hon'ble 
Member w ill not press me for too 
precise a reply. I can only wish that 
we received a little more co-operation 
from our neighbour in realising the 
objectives of the agreement.

A. I. R. Cuttack

*1517. Shri Sanganna: W ill the
Minister of Information and Broad­
casting be pleased to refer to the reply 
given to Starred Question No. 429 an 
the 27th May, 1957, in respect of the 
AH India Radio, Cuttack, and state:

(a ) whether the construction o f the 
building has been completed;

(b ) if  so, whether the work o f ins­
talling the equipment has started; and

(c ) if not, the reasons therefor?

The Minister o f Iafom uUwi and 
Broadcasting (Dr. Keskar): (a ) to
(c ). Tho latest reports indicate that 
the building has come up to roof level 
and casting of the roof is in progress- 
The reasons for the delay are mani­
fold:

( i )  The possession of the land 
could not be effected fo r a 
long time because o f the atti­
tude of the local people.

( i i )  Anti-central Government agi­
tation in Orissa led to same 
damage to our technical in­
stallation* and created a feel­
ing of apprehension wfcldk




